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Dr. L. M. Singhvi: Under the cir-
cumstances indicated by the Prime
Minister specifically in respect of our
Consulate in Lhasa, is it proposed to
recall our dipolmatic personnel sta-
tioned in Lhasa?

Shri Jawaharlal Nehru:
answered it.

I just

Mr. Speaker: The same question is
being put in one form or other.

Shri Hem Barua: May I seek a
clarification? You just now said that
the question asked by Shri D. C.
Sharma is not relevant. But our
own experience is that these diplo-
matic enclaves here of China have
become veritable nests for espionage
and they broadcast news about our
country before we know anything
about them. Instances can be multi-
plied like anything. That is why we
are concerned that there must be
some sort of restriction put on this
Embassy and the movement of their
personnel.

Shri Hari Vishnu Kamath: Activi-
ties.

Shri Hem Barua: Yes, on the acti-
vities of the Embassy, and even put-
ting some curbs. . . .

Mr. Speaker: Order, order. 1 can-
not allow a speech now.

Shri Hem Barua: Our Embassy
personnel there have been converted
into virtual prisoners. That was
why when you said that it is not
relevant, I wanted a clarification.

Mr. Speaker: Yes, that was not
relevant.

Shri Hem Barua: 1 was talking
about the propaganda being carried
on. ...

Mr. Speaker: Order, order. The
hon. Member is making a speech
which is quite irrelevant to the
question or the supplementary.

Shri D. C. Sharma: I asked about
the intelligence service of China
here.
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Mr. Speaker: Yes, the hon. Mem-
ber asked that and I said that that
was not relevant to this question.
Whether the Government have any
information as to what extent their
intelligence services are working here
and how, is not relevant to this. It
may be remotely connected.

Shri D, C. Sharma: After all, they
'have got intelligence services here.

Mr. Speaker: In that way, every-
thing can be connected.
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Shri D. N. Tiwary:
*140. { Shri M. K. Kumaran:
 Shri S. N. Chaturvedi:

Will the Minister of Planning be
pleased to state:

(a) whether it is a fact that some
States are finding it difficult to imple-
ment important schemes under the
State development plans due to their
inability to raise local resources:

(b) whether suchi States have re-
quested the Centre for special finan-
cial assistance; and

(c) if so, what action has Leen
taken in this regard?

The Deputy Minister in the Minis-
try of Labour and Employment and
for Planning (Shri C. R. Pattabhi
Raman): (a) to (¢). The plans of
States provide for projects and pro-
grammes to be implemented under the
Third Plan as well as for the re-
sources required. These include re-
sources to be raised by the States
themselves and assistance from the
Centre. In the Annual Plan of cach
State all these aspects are worked out
in detail. If the resources to be found
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by a State fall short of the provision
in the Annual Plan, adjustmenis in
the programmes to be carried out may
become necessary. Every effort is
made to see that important pro-
grammes do not suffer.

Shri D. N. Tiwary: The question
was whether any State Governments
had requested the Government of
India for advance of money for their
essential projects as they are not able
to raise the resources for the :zame
in their States. , .

The Minister of Planning and
Labour angd Employment (Shri
Nanda): Yes, a few States have ad-
dressed the Planning Commission on
that subject and we have given suit-
able replies.

Shri D. N. Tiwary; Which are the
States that have made such a request
and what was the reply given?

Shri Nanda: I do not have the
names with me now. The point is
that there are State plans and if in
the course of a year they want any-
thing more, it is sometimes possible to
give them advance assistance which
has to be paid back in later years.
This has been done in the ~ase of a
few States and it may have to be done
again also,

Shri Sham Lal Saraf: In view of
the fact that the Finance Commission
has reduced the annual grant tn the
Jammu and Kashmir Government.
have they indicated to the Planning
Commission that they will not be able
to raise their part of the funds in
order to go ahead with their plans?
If so, what action has the Planning
Commission taken on that?

Shri Nanda: We are aware of it.
But we do not interfere with what
the Finance Commission has done.
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Shri Indrajit Gupta: May I know
whether any specific directives have
been given to State Governments to
reorientate their State plans in the
light of the present emergency? If
so, what is the nature of those direc-
tives?

Shri Nanda: Yes. That has been
done, That was the main subject
before the National Development
Council and a communique has also
been issued on that subject.

Joint Surveys of West Bengal—East
Pakistan Border

+
1 / Shri Tridib Kumar Chaudhuri:
"\ Shri Indrajit Gupta:

Will the Prime Minister be plca:
to state:

14

(a) whether it is a fact that a deci-
sion was taken at the 71st Joint Con-
ference of the Directors of Land Re-
cords and Survey of West Bengal and
East Pakistan in Calcutta on the 26th,
27th and 28th September, 1962 that
Joint Surveys on the West Bengal—





